Hitesh Bhikubh
' V/s.
Hetshri Dairy Pvt Ltd.

ai Patel.

Section of the Companies Act: Sections 241 and 242 of the Compan

les Act,
- 2013 - o

S.NO. NAME (CAPITAL LETTERS) DESIGNATION

REPRESENTATION  SIGNATURE
1 OORAIRENR R.OAJE RN _ AP R o H/) _

ORDER

Learned PCS Mr. Dhiren Dave_ present for Petitioner. None present tor Respondents.

~ Respondent no.2 PCS sent letter for adjournment.

Respondent no. 2 fi

led rejoinder in response to the atfidavit dated 22.01 2018 filed
by petitioner. - ' ' - - o

: List the matter on 08.03.2018 for hearing before admission. R
MANORAMA KUMARI

| - "MEMBER JUDICIAL
 Dated this the 2'7th day of February, 2018. - o '




